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CENTRAL AO~INISTIATlVE TRIBU~Al 
I I ALLAHABAD BENCH, ·ALLAHABAD. 

I 
"-. I 

~ · •· I 
Cor us- Hen·~ia l'lr. s. · Dayal., A.rt. 

I • 
I Hon 1 ble "r.s.K., Agarwal, J.~. 
I 

I' 

O.A, b~B/99 (L1adino G .. j) 
I ' I 

AlDftg vi th, . O, A. 672/99, 673/99, 682199 to 695/99 

Alons .. yith1 
O,A, 701/999 'IGHfl.ltl27/~9 to ., 734/99 • 

Alona yith O,A, 111/99 tnd O,A, 821/?9 

Vijai Prakash Pandey 
aon of Sr1 R.o. Pand'y 
r/o7b3/338 fteerapur, Allahabad 

l 

, ' 
poat~d aa. sr • . D~viaional . Accounta . Otfica~, 

Provlncial. Div~on, 

Pratapgarh. • 

• • Applican~. 

Counsel for the aµplicants- Sri . R,Pe i Singn, Adv. 

Ver au a 

1.Union ot , lndia througu the 
• 

Secretary. Gowe.rn ... nt or I India, 
I 

l'liniatry l or Finance, New Oelh~, 

2.coaptroller l Auditor General, 
I 

I 

ot India, 10 Bahadur Shah Zafar ~arg, 
New Del~. 

3e Ac~ountant Genera~ ~1 (A& E),U,P, 
Allahabad. 

4. Executiv• Engineer, Proviaeion 
' I Oiv1a1on, P.~.o •. Pratapgarh • 

1 , 

I 

I I • • . ••. Reapondanta. 

_ .. 

' ' ( 

Counsel tor . l;he reepond.ntai- Sri Allit. sthalekar Adv 
{For Reapondenta No.1 . to 3 1 and 

I 

D,.A,672/~9 

e.o. "iahra aged 

eon or la~a Sri 
I 

. 
Sri K.P, Singh, Adv, 
(for RaapPnd•n~ . No.4), I , 

a~out 4'1 years 

Sita Ra11 Pllahra, 

\ 
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Var91a 
• • 

1 • • Ualen. •f 1 dla 1.laaougL t.19• 
s.aaab•Y• Aov-a•••~ DI lndi.•, 
IU.~aUJ - Fi••••~ lla11 Del~• 

2 •. c ... pt.0 *••• l tu~A'°1' caan~r1, 
' 1u • ._ .... , , sat• zaru ftujl, 

Mau. Da~~ . 
I 

:s ... AacaURt.t.t Gaaazal. 11 (AfiE) 

U.P.. AllM•bafl• 

•• Tha Exacutive. Englnaa,, 
l~rigatlon 01v1a1on-l, 
All~ab.,.. 

• . ....... at •• 

laapG1adeat•1-lri Ald.'· St.halek•~ Adv. 
. (r 02 ••P•••'-> 11o .i t2 &3) 

S~i.. K.Pe . 51 .. b Achr. 
(for •~•~ond .. t 1Np.4) 

O,A,a.73,/99 . 

a.s •. tu..nra aon ., ·bi 3..P~ IU.•~• 

' agad about149 y .. sa, 
• 

I 

r/~ 23/47/14bt. Shea lagar, l 
Allanpur 1 1

Allahabac1 • . ·u. pra..,. t I 
poatad aa. Sr. Diviaianal Accouat.an.t, 

I 

Provincia.L Divlaian• Varan•af • 
1

1 

I • .. Appllcan'• 

I . "•'•• J 

1.. Unlori. ot lndla. thrn•, ~• 
·' . 

Searat•~• · Gowai:naan\ ot lndL~, . . 
. "1n1-~J or .fi•anc•• · llev, 0.1"!• 

2 .. toapuo.ller •Auditor ;euz.i • .r lnd111, 
' . 

10-Babac1U2'Shah Zafu "•~g •. N•w·D•An1e 
I 

3e.· Accouhunt Genua1. 11 (ME) U.tP• 
All..,abad. . . · · J 

4, ExecUt1¥•· Engineer I 
Provlncial 01v1aiont P.w.o. Val'allaa1 

• 

I 

l 
l 

· , f . .. • .Raaponctant 
Counael roz the r!•t1Dlldan'8a-Sr.i.Alli~t Sthaliaku. Mv. 

· (ra~ ~••pl1dan,. 10.1 to 3)1 

, ______ _ ~· k

1
.P~Siagh0 Adv fo~ raa.,) f 

r.. . • - • · - - -7 t 1 I • I ., .. ..... ... ' . 
' 7= I ~~ 

• 
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o.e.112112 
. -~ ... 
Raj••v Kua~ sonkar 
aoR of Sri ,Kari Lal sonkar, 

I 

89 Kala- dand•• Hi .. atgan~, 
Allahab•d• 
' 

' .. 

' 

Counaal to~ . \ha . ap;.J.loanu- Sr.A. 
• 

• 

• i- Atapllo•'-• 
t 

K.s, RatbQr•, Adw • 
• 

through Accountant GH•raJ, 
I 

[ 
11 ., 
,, I 

• 
I ! 

I 
1. Union or India, 

U.P. Allahaba_.. 
I l 

2. Deputy ~ccountant General (IJol'ka)~A.G.u.P •. Allahabed. l 
3. Superintendent Engin••~ Dr ot Murks. 

Flood work Div.at.on, Gonda. 

4. Exacutiva Eng~n•er, I ' P. Oiv•aJ.on, Banda. 

• • • Reapend9nta. 

Counael tor ~he reapanctenta&• Sri Aalt Sthalekar Adv. 
(For R•apondent No.i to 3) 

Sri K.P. Singh, Adv. 
(rar Raaponc1enc No.4) 

O,A,b83/99 
I 

Girija Patl Snukla aged 47 Y••~• 
aon or Sri . Triyugi Narain Shukla, 
raeidan~ or ·Babina R .. d, Niyaaat Chak, 
Gor•khpur •nd posted •• Divleion•l Accounta otf icar, 
Gr•de-1, in th• offic• or the Superintending 
Of IJOrka (Be) t 
Cona,ructlon Divaion, P.w.o. 
Gorakhpu~ • 

• • Applicant. 

Counaal for th• .applicanta- Sri R.P. Singh, Adv, 

Ver au a 
. 

1. Union at India through. ~he 
Secretary,· Govarnaant or India, 
"1niatry of finance • . New De~. . . 

2. The Coaptrollar & Audi~or Genera~, 
or IndJ!a, 10- Bahadur. Shah Zafar ftarg, 
Maw Delh~. 

I 

3. Accountani. General. II (MiE) U.~. 
' Allahabad. 
I 

Tne SUperintenaent of 
I 

Te•~· Dlvielan (l.H,) I . 

~rka, 

Cona,ructlon 
i Contd •• ·• 

~-· J .• 
• 
I . 
I 

• 
• .•• 

, . 

I 
• • 

i 



• • 

• 

f 

/ 

• 

• 
• 

-·-
P.w.o. G rakhpuJ. 

I 

• ........... ta. 
' CounaeL. ror tne Ree~ondentes•Sri Allit Sth•l•k•r Adv. 

(Far Reapondent No.1 to 3) 

• 
sri K.P. Singhl Adv. 
(For Reaponden No.4) 

O,A,D84h2 
• • 

s.G. Pathak ' aged ab~ .39 yeara, 
eon ot Sri R.N. Pathak, l'eaidant ot 

JIJ/3Pulled Houaing Sen•••• 
Narendra Na9ar, Tenr1 Garhw•l, 
poated •a· Diviaion•l Accaunta 

preaent 
orr11:11r. 11 

Drrice or Execut~ve Engineer, 
Conatruction Oiviaion, Narendra Magar, 
Tahri Garhwai, 

• • • Applicant. 

Counsel ror the applica1.t : ~. R.t.~ ~ Singh, Adv. 

Ver au a 

1. Union of India througn ~he 
Sacre~ary Govern•ent or India, 
Pllnietry or fin• ce, Nev Del~. 

2. Co•ptroller ' Auditor General, 
• 

ot India, 10- Bahadur Shah Zatar "arg, 
New Delhi. 

3. jccountant General 11 (A&E) U.P., 
Allahabad. 

4. Executive Engineer, conatruction 
Olviaion,_Narendra Nagar, 
Tehrigarhwal, 

• • .Amapondenta. 
Counsel tor the. raapoddentaaSr1 A111t Sthalekar(Adv.) 

(For Reapondenta 1 to 3) 

Sri K.P. Singh Adv. 
(For Rea~.-ent No.4) 

O.A, 685(99 

Pra•od Ku•ar ftani Tripathi agad about 39 yaara 
aonuf late. Sri Awadhaah ftani Tripathi, r/o Aahok Nagar 
Colony, Baaaratpur Gorakhpuf~ 

• 

t t 
I 

I I 

l 

. 
I 
I 

I 

t 

! 
f 
l 
i 
I 
I 

• 
I 

I 
I 

••• Applicant. I 
i 

~ Counaal tor the aµplicanta sri R.P. Singh• Adv• 

Ver au a 

' 

.-_, 
I 

. } 
•' 
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I 

,.s-
1 .. . Uniop._or India through · t.ha Secretary, .. 

Governaent of India, "1nlatry or Finance, 
New. Delh •• 

2. Coaptroller' Auditor . General,or 
10-BahadUr Shah. Zafar ~arg, 

. . 
3. Accountant General. 11 (A 

• 
U.P. A•lanabad. 

4. Tna Executive Engineer, 
Laghu . SJ.nchai . Khand, 
Gorakhpu,. 

' 

&E) 

• • 

I 

I 

India, 

I 
I , 
I 
' 

I • , 

I • • 

~ 
~ 

• ~ 
-

Counsel for the , Reapondentea- Sri Aa~t . St.halaf(ar Adv. 
(for reapondant No.1 to, 3) I 

I 
Sri K.P. Singh, Adv. 
(for Respondent No.4) 

O.A. 68ta/99 

Ram Kamal Singh aon. or Sri Ram Subhag · Singh, 
Resident or 139-H Old Poat ottice, 
Civil Linea, Baati. 
at present posted in Conetruction On.I 
P.1.1.0., Baati. 

' ••• Applicant. 
Counsel tor ~he applicant: Sri R.P. Singh, Adv • 

Varsua 

1. Union of India, through. the . Secretary 1 

.Covornment. or India, Ministry of finClc e 

Naw Delh.i. 
' 

2. Comptroller & Auditor General or lndia, 
10• Bahadur Snah. Zafar Marg, 
New Deln~. 

3. Accountant General 11 (A & E) 
Uttar Pradeah, Allahabad • 

4. The · ExecuLive Engineer, 
Conatruction1 ·Oivia1on-J, 

P.u.o. Baat1t. 
• • • Reapcmdenta • 

~counsel for 

I 

• • 
I 

th• raepondentas·S~i Amit Sthalekar(Adu) 
(for RaapDftdent No.1 to 3) 
Sri l.P. Singh Adv. 
(For Respondent No.4) 

Contd •• . • 6. 

' 
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.. 
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J 

.. 
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O,A, ~87/99 I 

K.c. Sharma aged about 51 yeara 
eon or Sri(Lete) Sharda Praead Snarma, 
raaidant of 513 Nirala Nagar 

I 
' ' 

/ 

Rae Bar~lly at praaant poa\ad aa 5en1o~ D1v1a1Pn 
Accounta ~Officer, . Snuda Sahayak Khand 41 Rae Bare1lly 

• • I . \ 
, .. · , • • • Ap~lic:an 1. , · 

Counsel for th• a~plicant1- Sri R•P.• Sin;h, Adv. 

Vara" a 

1. Union of India through tha . Secra~ary 

Govern•ent or India, ~iniatry ar Finance, 
Nev Dal~ • 

2. -Cumptroller l Auditor Gan•ral,ar lndi~, 
10 Banadur Snah Zafar . Marg, 

New Oalhf • 

3. Accountant General 11 (A & E) u. P. 
Allahabad. 

4. Executive Eng~n•e1, 
Sharda Sahayek Khand41, 
Rae Bareilly. 

I 

•• . • Respondenta. 

Coun&el for the RaspondenteS•Sri . Amit Sthalekar,Adv. 
(for Rea~Gndant Nu.1 to 3) 
Sri K.P. Singh, Adv. 
(for Reapondant No,4) 

O,A1 088/~9 

Suraah Datt Pandey ag•d. abaut 52 years 
eon -of late Sri Chandra Snakhar Pandey, r/o Village 
Paran Jot P-o• Manganj,, , Sultanpur at praea~t 
poatad ia tha . offica of the Executive Eng4neer, 
Conatruction Oivieion-2 • . Sult.anpu~. 

• • Applicant. 
Counael. for the Appiicanti Sri R.P. Singht Adv. 

Uera\ls 
1. Union of India througn ~h• 

India, ~iniatry of Finance, 
Sac~etary• Governaant or 
New Delhi. 

2. Comptroller l Audi tor General or India• . 

10~ Bahadur Shah Zatar ~arg, . New Dalh~. 

3. AcEountant General• II, U.P~ (A~& E) 
Allahab•~· 1 

~ 4. Executive Engineer, Conetruot.ion .Oivieion-2 
Sultanpur, 

. . .. R•epondeni.a • 
Counsel tor tna reapondante:• Sri Aait Stnalekar Adv. 

(for R•eµondent No,1 to .3) 
Sri k.P,. Singh Adv. 

. 

1 
• I 

I 
I 
• 

.. •• I 

I 

I ... •• # 
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O,A.689/92 
• 

· Kriahn• Narain Tandon aged about 56 ~••ra 
eonor Sri Jugal Kiahora Tandon, 
r/o 78U Janak Puri, Bal'eilly, 
Poeted •• Senior Oivlaional Accounts Officer, 
Otflce...or the Executive Engineer, Rural Engineering, 

, I 
OiviaiO!'; B•l'eilly. : 

• ei • Applicant • 
• 

Coun••l tor the applica~t:- Sri R.P. Singh, Adv. 

Uera\I• 

1. Union or India, ~hrough the Secretary 

Government or India• Ministry or Finance, 
New Daln1. 

J 

2a Coaptroller l Auditur General or .lndi•• 
10• Bahadur Snah Zatar Marg, New, Oelni. 

le Accuuntant General. II (A & E) U.P. 
Allahabad. 

4. EMacutiva tnginear, Rura!. Eng1nearin~, 

Oiviei on, Barei.ll~. 

• • 

• • • Reapondenta. 
Counsel for thereapondantal- Sri A•it Sthalak·ar, Adv. 

(ror»raapondent No.1 to 3) 
Sri K.P. Si•gh, Adv. 
(Far Respondent No.4) 

O.A.bS0/99 

R.K. Pandlt .aged about .49 . yeara 
aonot late Sri Raa Dao Pandit, r/o Monaddipur 
(near ~urdwara) GOl'akhpur at praaant posted aa 
Divisional Accounta Orticar 1, In tha otrice of 
Executive Engineer, Provincial Diviaion, P.~.o. 
Goraknpu~. 

• • Applicant. 
Counee~ for the applicants- 51'1 R.P. Singh, Adv • 

• 
• 

Versua 

1. Union of India through. the Se~atary, , Miniatry or 
fin.,ce, New .Oalni. 

2. Comptroller. & Auditor General of . India, 
10- Banadur Sn•h Zafar Marg, New oalni. 

3. Deputy . Acc~ntant General, 11~ U.P. (Al E) 
Allahabad. 

4. Executive Engineer; Provincial. Oiviaion, 
P.u.o~ ,Gorakhpuf • 

\ • • . • Raapondenta. 

~ Couneel 

• 

tor tha Raapondentas- Sri Alll1t . Sthalakar,Adv. 
(ror Raapondent No.1 to 3) 

Sri K •. P.Singh, Adv. 
(ror Raapondant No.4) 

~ 

.. 

c 

J 
j 

• 



• 
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• 
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O,A, 691/99 
- -

S,ft, AU Sabir• aon or late 5r1 Hal.du Abbaa, 
raaident. or 178/2• Raid Gate Ha,al Lane, Golaganj 9 

Lucknow, at. preaent working •• 01viaional Accaunta 
Officer Gfada-1, Bu~lding QJ.v1a1on•l P.M.O, 
ftahataa Gandhi ftarg, Luckna.,, ... 

• 
• • ,AppUcut, 

counaal ror the AppllcantaSri R.P. Singn, Adv. 

Var au• 

1, Union of India, through the S•cEetary, 
fUniatrr or fintn ca, Govt, ot lnd1a, Nev Delhi, 

2e Comptroller l Auditor Ganeral of India, 
10• Bahactur Snah Zafar ftarg, Nev Delhi, 

3, Accountant General-II (A l E) 
Utter Pradeah, Allahabad, 

4, Executive Engineer, Building Diviaion, 

P,u,o. "~•ta. Gandhi ftarg. Lucknow. 
• • .Reepandenta, 

l 
I 
• I 

Counsel for the Reepondenta:-Sr1 Aa1t Sthalekar, Adv, I 
(For Rea..,ond•n~ No.1 to 3) 

sr1 K,P. Singn, Adv. 
(For reaPGndant No,4) 

O,A,692/y9 

Onaraa Pal Singh, aon ot 5ri Sher Singh, 
R/O 123 Chutkuwala, Oiatt, Oahradun, 
at preaant working •• Div~aional . Account.a Otti"r• 
Grada•l, IU.nor lrrigaUon Div•aion, Pauri Garhwal, 

, • , Ap..,llcant, 
Counael tor tha A..,plicmnti- Sri R,P, Singh, Ady, 

Vereua 

1,Union or India, thraugh the Secra~ry,ftiniatry ~t 
Finance, Govt.or India, Nev Oelni, 

2. Caaptroller ' Auditor Gan•r•l ot India, 
10- Bahadur Snah Zafar ftaro, New D•lni, 

3, Accountant G•neral 11 (A IE) 
U.P, Allahabad, 

•· The. Executive Enginear, IUnor Irrigation Dlvlaion, 
Pauri Garhwal, 

·~ Couneel tor the Raepandentaa-

• , .R•apondanta, 
Sri All.it Sthalakar, Adv, 
(For Reap. 1 to 3) 

~i K.P. Singh, Adv. 
\for reap, No,4) 



• 
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I 

D.A, b93/99 

Lok . Nath Snukla aged about 48 years 

I 

I 
l 
I 
I 
I 

• 
-

'aon or late Sri S,N, Snukiat r/o C-105 Ra1l Hagar• Jail 
Road, Lucknow, Presently ~oated aa Divieional Accounts 
Officer Gr,I in ~ha office ot the Exacu\ive Eng, ' 

, Conet~uction Division, P.~.o. Lucknow, 
· ' •• ,Applicant, 

\ 

Counsel fo~ the a~plicent i Sri R,P, Singh, Adv, -
Uersua 

1. Union or India, through the Secretary, 

Ministry of Finance, New Dal.hi, 

2. Comptroller & Aud1~ur General of India, 
1u- Bahadur Shah Zafar Road, New Oaln1. 

3, Deputy Accountant General II, (A & E) 
U.P. Allahabad, 

4, n1~ Executive Engineer, Construction Division, 
P.w.o. Lucknow, 

• , • Respondents, 
Counsel for the respondents:- Sri Amit Sthalekar, Adv. 

(ror Raap. No,1 to 3) 
Sri K.P. Siogh,Adv. 
(ror Raap. No, 4) 

O,A,694/99 

P.K. Pathak aged about 44 years at present posted 
Divisional Accounts Officer Grade I, in the 
Of fica of the Executive EnQineer, Conatruc~ion 

Division No,4, SUltanpur, 
• , ,Applicant, 

· Versus 

1, Union of India through the Sa~retary Govt,of India 

Ministry or Financ, Neu Delhi. 

2. Comptru ller & Audi tor General of India, 

10-Bahadur Shah Zafar Marg, New Delhi, 

3, Accountant General II, U.P, (A I E ) 

Allahabad, 

4, Executive Engineer, Construction Oivi eion No,4, 

Sultenpur. 
• • • Ra spondanta. 

~counoel ror the Raeponaantss-Sri Amit Sthalekar, Adv. 
( For Raap 1 to 3) 

Sri K. P. Singh Adv, 
lFor Rasp. No.4) 

• 
• • • 

.. 
• 

( 
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O,A, 695/29 

Arun Ku•ar Srivaatava aan ar 51'4Saraawati Praaad 
Srivaatava r/o SlK/2 Sarvodaya Nag•r, Allahpta,, 
preeently poated at Rural Engln.ering Services Diviaian 
f'atehpur, 

\. • • • Applicant, 

Ver.au a 
-

1. Union or India throug~ Co•ptroller end Auditor 
General ot India, 10- BanadUr Sh•h Zatar rarg, 
New D•lhi. 

2, Accountant General (A & E) U.P. Allanabad. 

3. DAG M•rka, Dtrice or Accountant General (A & E) II 
U.P. Allahabad. 

4. Executive Engineer Rural Engineering Servicea, 
Division FatehpUf • 

• • Reapondenta. 

Counael tor the Raapondenta- Sri Allit Sthaiekar, Adv. 
(for Reap. 1 to 3 ) 

sri K,P, Singh Adv. 
(For Rea. No.4) 

O,A, 701/99 

Uttam Singh aged about 48 years aonot sri U.da Singh 
r/o 548 Nai Basti Snikohabad. firozabad posted aa 
Divisional Accounts Officer Grade I, Ottice or the 

I 

Executive Engineer, l'linor Irrigation Division, Firozabad. 
• • Applicant. 

Counsel tor the applicanta-Sri R.P. Singh', Adv. 

Varsua 

1. Union or India through the Secretary, l'liniatry or 
Finance, Haw Delhi. 

2e Coe ptrollar & Auditor General or India, 
10- Bahadur Shah Zarar Marg, Ne" Oal11i, 

3. Deputy Accountant General 11 ( A l £) 
U.P. Allahabad. 

4. Executive Engineer, Plinor Irrigation Division, 
Firozabad, 

• • • Respondent.. 
Couneel ror the raapondentaa-Sri Amit Sthalakar, Adv. 

(For Rea. 1 to 3) 
Sri K.P. SinghJ Adv. 
(Fur Raa. Ho.4 

( 

-



, 

\ 

• 

. . . 

I 

-- ------~-

O, A, 709/29 

Vindhya Uaaini Yadav a/o Sri Ram Kawal Yadav, 
Village Rewana Poat Sidhau~, Oiatt, Gorakhpuf • 

... Pa ti tiouar, 

Couneel tor the Patitionerl- Sri B.N. Singh, Adv, 
•• 

. ' V•rat.ta 

1, Union of India through_Comptroller l Audltor General 
of India, New D•loi, 

2. Cumptrollar and Audltor General of Indiay 
10- Bahadur Shah Zafar Marg, Neu Delhi, 

3. The Accountant General ( A & E) II, 
U,P, Allahabad 

4, Tna Deputy Awcountant General ( ~orka) 
the Office of tha Accountant General (A & E)-11, 
U.P,Civ.l Linea, Allahabad, 

• • Reapondanta, 
Counsel for tha Reapondentai- SriAmti Sthalekar,Adv, 

(&or Res~. No,1 to 3) 
Sri K,Pa Singh, Adv. 

O,A, 727/99 

Sury~ Nath Singh aged about 48 years eonof Sri Udai 
Bhan Singh resident of Bakar Ko, Post Office Ahraula 
(Chhinanuna) Azam~arh, poated aa D1vie6onal Accounts 
Officer Grade-I, Office of Executive Engineer, 
Laghu Sinchai Khand, Ba~raich 

, , , ApplicEll t, 

Coun8el for the Applicant:- Sri R.P. Singn, Ad,r. 

Var au a 

1, Union or India through the Secretary Ministry of 
r i nanca, New De .1111, 

2. Comptroller & Auditor General or India, 
10- Bahadur Shah zarar Marg, New Oelni. 

3. Oa~uty Accountant General 11 ( A & E) 
U.P, Allahabad 

4. Exadutive Engineer, Laghu Sinchai Khand, 

Bahraiah. 
• • • Reapondante. 

Counsel torthe Reeponden,sl Sri Amit Stnalekar, Adv. 

\~ (ror Resp. 1 ~o 3 ), 
~ Sri . K.P. Singh, Adv. 

(For Reap, No.4). 

• 

! 

( 

• • • 
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D,A, 728/29 

Babu Ra• aged about 49 yeara aon or Sri Vijay Singh 
realdent Df 38/39-l~. Gopalpura, . Agra. at praa9'1t 
posted ••· Sr. Diviaional Accounta orticer in the 
orrice or Executive Eng~neer, . Provincial Diviaia~, 

• • . • AppUcan~ • 
• 

Counsel for ~he Applicant srl R.P. Singh, Adv. 

Varaya 
1, Union or India through tha Secretary, PU.nietry or 

finance, Naw Delh~. 

2. Comptroller & Auditor Ganaral or India, 
10- Bahadur Shah Zafar Marg, New Oalni. 

3, Deputy Accountant Ganaral 11, U.P. 
( A l E) Allahabad. 

4. Executive Engineer, Provincial Oivieion, ~.Y.D. 
Agra. 

, • • RaaPondan~e. 

-

Cuunaal tor the Raapondant.ai- Sri Amit Sthalekar, Adv. 
(ror Raap. Na,1 to. 3) 

O,A. 729/99 

Sri K,P. Singh, Adv. 
(for Rea. No, 4J. 

M.~. Sharma aged about 49 yaara eon or Sri Banaraai DJs 
Resident or Ouarm Ni~as, Karbala Road, Nai Baati, 
Bijnore, present poatad aa Sr, Divisional Accounts 
Officer, in the orrica or the Executive Engineer, 
Construction Division, P.Y.D, Ohampur, Bijnora 

••• Applicant. 
Counsel tar the applicant : sr~ R.P. Singh, Adv. 

Versus 
1. Union of India through Secretary, Ministry of 

r~nmca, New Delhi. 

2 • . Comptroller & Auditor General or lndi.a, 
10• Bahadur Shan. zatar "arg, New Dalhie 

3. Oa~uty Accountant General -II (A l £) 
U,P. Allahabad, 

4. The Executive Engineer, Conatruction Division, 
P.u.o. Ohampur Bijnor,, 

• • • Raapandent•• 
Counsel for tha . Raapondantat- Sri . Amit. Sthalekar, Actv. 

(ror Raap. No.1 to 3 ) 
Sri K.P. Singh, Adv. 
(ror res. No.4) 

' 

. . 

( 
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O,A, 730/99 

Sri Narain Rai . ag•d about 48 yeara eon ar Late Sri "angle 
Pd, Rai, resident of puated a& Divisional Accounts 
Officer Grade llt in the Office of the Exacutiv1 
Engineer, fUnor Irr!gation Diviaian, Sallie 

• 

• • , , ,Applicant, 
• 

Counsel for the Applicants Sri R.P. Singh, Adv, 

Ver au a 

1, Union of India through the Secretary Miniatry of 
finance, , New Delhi, 

2.comptroller l Auditor General of India, 
10• Bahadur Shah Zatar ~erg, New Delhi. 

3, Oe~uty Accountant General • 11 ( A & E) 
U,P, Allahabad, 

4. The Execut.iva Engineer, Minor lrrig.ation Oiviaion, 
Balli a. 

, , Reapondenta. 
Counsel for the Raspondentsi- Sri Amit Sthalekar, 

Sri K,P, Singh, Ady, 
(for Rea, Ro, 4) 

O,A, 731/99 

Monan Ram Tamta aged about 46 years aun of Sri Kishan Ram 
Tamta, R/O Villaye Lov, P,O, Lov Oiatt, Bagashwar, posted 
in the Office of Executive Engineer, Temporary Divi slon, 
P.W,O. Nainital as Divisional Accounta Offi~ar Grade-I, 

, , • Applicant, 
Co~nsel for the Aµplicant:- Sri R,~. Singh, Adv, 

Versus 

1, Union of lndia, through the Secretary Ministry of 
finance New Oelh~, 

2. Coaptroller & Auditor General of lndia, 
10• Bahadur Shah Zafar Marg, New Oelni, 

• 

3. Oa~uty Accountant General-II ( A & E) 
u. P. Allahabad, 

4. The Executive Engineer, 
Temporary Diuieion • . P.~.o. Bhawali 1 Nainital, 

• • • Respondents, 
Counael . rorthe R•aPondental• Sri AIDAt Sthalakar, Adv. 

Sri K.P, Singh, Adv. 

' , .. 
' 
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O,A, 732/99 

Daya R•• Singh aged about 53 yaara aon of Sri Hardao Slngt 
reeidant or Cara Sri D.P. Singh, Lane No. 11, 
Najlbabad, Adarah Nagar, Binjara, poatad in 'he otf1c• 
or tha Executive End-aer• Canatruction Oiv1aion 1 

P.w.o. Majibabad, Bi~nora •• D1viaional Accounts otricer 
' • 

• • • ,Appllcanta • 
Counsel ror the ApplicantJ- 1Sri R.P. Singh, Adv. 

Ver•~• 

1. Union or lndla tnrough the . Secra~ary, ftin1atrr or ~ill 

rin.nce, New Oalhl. 
2.. Ca11ptroller & Auditor General or India, 

10• B•1adur Shah Zafar "arg, New Delhi, 

3, Deputy Accountant General, 11 ( A & E) 
U.P. Allahabao. 

4, Executive 
Division, 

Eng1neer, Construction, Construction 

P•u.o. Bijnore, 
, • , Raapondant1, 

Counsel ror tha Reapondantss-Sri Allit Sthalekar,Adv, 
Sri K.P. Singht Adv. 

O,A, 733/99 

Ram Baudh son of 5ri "•D• Baudh, aged about 41 years 
resident of 8b-E/3, Oabauli 11, Ratanlal Nager, 
Kanpur at . present posted aa Divisional Accounts orr1cer-IJ 
in the office of the Executive Engineer, Construction, 
Division, Kannauj • 

• , .Applicant, 
Sri R,P.Singh, Adv. Counsel tor the •P~licant. 

Ver~a 

1, Union of India through the Secretary, Ministry or 
Finance~ New Delhi. 

2. Comptroller & Auditor General of lndJ.a, 
10• Bahadur snah Zarar ~arg, New D•lhi, 

: 

3. Deputy Accountant General 11 ( A & EJ 
U.P. Allaa1abad, 

4, Executive Engineer, 
ConatructionDiviaion , Kannauj, 

••• Raa~andanta. 
Counsel ror the reepondantas- Sri . A•it Sthalekar, Adv. 

Sri K,P. Singh, Adv • 
• 

----

' 
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O,A, 734{99 

Sri Prabhu Dayal meena, . Divisional Accountant 
son or Sri Ratan lal, Poat•d under Ad•inia\rative 
Control and ~anagem•nt or the Ac~ountant General U.P. 
In the orr1ca Df ~he Executive Engineer, Lower ~ot 

, Branch On• Ganga C&ft•l; - Near Collector.ate, Agra Road, 
Plathura-· (u.P.) 

\ . 
Permanent UPm• addreeaJ Village muna . Pura• Post- Kot, 
Diatt. Oauea (Rajaathan). 

• Applican~. , . 
Counsel for the applicant:- Sri Rakeeh Varma, Adv. 

Varaus 

1. The . Comptroller & Audi tar General of India, N,ew 

Oalh~. 

2. The Accountant Genera1~11, (A & E), Uttar Prad•~• 
AllPhabed. u,P, 

3. The Executive Engineer, Loyer Mot Branch On. Ganga 

Canal; Near Collectorata1 Agra Road~ Mathura 

• • • Raeponden~e. 

Counsel tor the Raspondentas- Sri Amit Sthalakar, 
Sri K.P. Singh, Adv. 

o.A, 771/99 

Rekesh Ku~er Saxena aged about 46 years . son of Sri H.s.L. I 
Saxena, Resident of B-115 Opposite Mandir, New Agra, Agra, 
presently working as Divisional Accounts O(ficar Gr.I 
in the offic• of the Execut~va Engineer, Conatruction, 
P.w.o. Agra • 

• • • Applicant. 
Counsel for .the applic~nt s Sfi R.P. Singh, Adv. 

Versus 

1, Union of India through the Sacretary, Ministry of 
Finance Neu Delhi. 

2. Comptroller & Auditor General or India, 
10-. aehadur Shah Zafar larg, New Delhi. 

~. Oap~ty Account.ant General, l I · ( A & EJ 
U.P. Allahabad. 

4. Executive. Engineering Conatructio DiviaiDn, 
P.1.1.0. Agra. 

• ~ • Raapondanta. 
Counsel tor the respondentss- Sri Amit Sthalekar• Adv. 

• 

• 
I • 

Sri •.P. Singh, Adv. 
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O,A. 821/99 

Shiv Prakaah aon or Sri Pyare Mohan, 
r/o 68/179 Awaa Vikaa Colony, Badhpur 
.rarrukhabad, presently poatad aa Oivia~onal 
Accounta Otfice~ Grade 1, Provincial Division, 
P.ij.D. Kallnauj. • 

• . .. • Applicant.¥ 
• 

Counaelfor the Applicants-Sri s.Srivaatava, Adv. 

Versus 

1. Union of India through Comptroller and Auditor General 
or India, 10- B•aadur Shan Zafar Marg, New Delhi. 

2. Oariyao Singh Nahra, Accountant General ( A & E) 
II U.P. Allahabad. 

3. Da~uty Accountan~ General (Yorke) Office or 
Accountant General ( A & E) II U.P. Allahabad. 

4. Executive Engineer Provincial Division Kannauj, 
Oistt. Kannauj. 

s. Hiranmai Chatterji Divisional Accounts Officer, 
Gr-I Irrigation Division ratehpur. 

•Q•• Respondents. 
Counsel for the Reapondental- Sri Amit Sthalekar, Adv. 

Sri K. P. Singh, Adv• 

Order (In open cuurt) 
• 

(By Hon 1 ble Mr, S, Qayal Member (A) 
• 

In this bunch of O,As., the applicants have 

filed applica~ion against the tranafar orders iaau,d 

~oatin9 them in various grades as Senior Divisional 

Accounto Officer or Divisional Accountants in 

three grades to div1aions in the State. The applicants 

have prayed for cancollation or transfer orders on 

various ground!. 

2, Sri R.P. Singh, Sri Siddharth Srivastava 

Sri Rakesh Ver•a · Sri K,s. Rathore and Sri A.V, 

Srivastava appeared tor the a~~licQnta and Sri A•lt 
Stnalekar for respondents No. 1 to 3 and Sri K.P. 

~\ Singh tor ras~ondant No.4 appa•rd. 

~have b~en heard. ~~ had called tor 

• 

Their arguments 

certain record 

, 
..... _ 
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rroaa tha uffice of Accountant General. That has alea 

bean taken into consideration • 
• 

While the O.Aa. were under consideration 

a Notification of Election Commission data~ 12.7.99 

was issued in which the Election Commission had 
' • 

directed that the~e would be a total ban on the -
trans1er of all officers/officials connected w•th 

the oonduct of Elections. It has also been mentioned 

in this Notification that the transfer orders issued 

in respect of the above category of officers prior to 

the date of announcement but not implemented till 

date should not be given effect without obtaining 

specific permission from Election Commission of 

India in this regard. The net affect of this Notif ica­

tion is that the transfers have been put on hold 

till the Election process ia completed because the 

orficers concerned are officials concerned who are 

involved in ~he Election process as Presiding Officers 

and Polling Officers etc. 

4. Tne learned counsels for the res~ondents have 

. -

I 
not shown any permission of the Election Commission I 

hence averments of the learned counsel for the 

applicants ere that the aµplicante are still 

performing their duties on the posts which were 

held previously by them. 

5. We, therefore, direct that the orders 

of transfe r of the applicants may not be implemented 

till election proce•a is over. ln the meanwhile 

the respondents shall consider representations of 

~ha applicants if made within two weeks from the 

----...... ~. 
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- -
date of this order and shail pass a reaaoneu order 

on the representations with regard to their transrara 

within a · pariod of four waeka from the aata of 

receipt of' representations. If the applicants 
-do not represent, they shall be deemed to have 

accepted their order for transl ar and may be dealt 

with accordingly. With these directions the bunch 

Of o.As. stands disposed of. There shall be no 

order as to costs. 

Tha original record of tranaf er which 

had been produced by the learned counsel for the 

respondents haa been returned to learned counsel 

ror the respondents at the time this case was 

• • 
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